2026:AHC:29469

HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 1824 of 2026

Ratan Lal
..... Petitioner(s)
Versus

The State Of U.P. And 2 Others

..... Respondent(s)
Counsel for Petitioner(s) . Irfan Ahmad Malik
Counsel for Respondent(s) . CS.C.
Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Disposed of.

2. For order see order of the date passed in Writ-A No. 5016 of 2025
(Ratan Lal vs. The State of U.P. and 2 Others).

(Vikas Budhwar,J.)
February 10, 2026

Sushma

Digitally signed by :-
SUSHAMA YADAV
High Court of Judicature at Allahabad
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